
..
THE lOGB COURT OF MEGIIAIAYA 


IIDLLONG 

No. HCM.II/03/2013/ __ Dated, Shillong __ May, 2015. 

I, Smti. B. Giri, Registrar General, will be leaving for Delhi on 

~ May, 2015 on official duty to Supreme Court of India. During the period of my 

absence Shri. M. C. Tiken, Registrar, will be in-charge of the Office of Registrar 

General, High Court of Meghalaya, Shillong. 

By Order, 

BEGISTBAR GENERAL 
(L" 

Memo. No. HCM. II/o3/2o13 ;~SA Dated, Shillong !J_ May, 2015. 
Copyfor illformation to:

1. 	 The Secretary to the Government, Law Department, Shillong. 
2. 	The Accountant General (A&E), Meghalaya, Shillong. 
3. 	 The Registrar, High Court ofMeghalaya, Shillong. 
4· 	 The Joint Registrar - cum -Secretary to Hon'ble the Chief Justice, High 

Court ofMeghalaya, Shillong. 
s. 	 The Private Secretary to Hon'ble Mr. Justice T. Nandakumar Singh, High 

Court ofMeghalaya, Shillong. 
6. 	 The Private Secretary to Hon'ble Mr. Justice Sudip Ranjan Sen, High Court 

ofMeghalaya, Shillong. 
7. 	 The Treasury Officer, Shillong. 
8. 	 The District and Sessions Judge, Shillong/ Jowai/ Tura/ Nongpoh/ 

Nongstoin/ Williamnagar 
g. 	 The Member Secretary, Meghalaya State Legal Services Authority, Shillong. 
1o,.The System Analyst, High Court of Meghalaya, Shillong, for uploading in 

" High Court Web-site. ,.;/ 
11. 	Office File. .?) 

REGISTRAR~ 


